
BEFFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 

NEW DELHI 

I.A. NO.  OF 2022 

IN 

O.A No. 180 OF 2021 

 

IN THE MATTER OF: 

MUKUL KUMAR                                …         PETITIONER  

         Versus  

STATE OF UTTAR PRADESH                                …      RESPONDENT 

 

WITH 

 

COMPLIANCE REPORT FILED BY THE STATE OF KERALA 

 

 

P A P E R – B O O K 

(FOR INDEX KINDLY SEE INSIDE) 

 

 

 

 

ADVOCATE FOR THE RESPONDENT/STATE OF KERALA: 

NISHE RAJEN SHONKER 

 










